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To,

The Registrar,

National Green Tribunal

Principal Bench, New Delhi.

Subject- A Action taken report in compliancc of order dated-25.03.2022 in O.A. No.-1035/2019
“Madhav Das V/s State of Uttar Pradesh & Ors.”

Respected Sir,
In the above noted case, Hon'ble Tribunal has given direction as below :-

“Accordingly, we direct the Chairman State PCB to look into the matter and ensure remedial
action against the concerned erring officers of the State PCB for patent misconduct shown above. The
unit be not allowed to operate till compensation is recovered for the past violations and requisite
enclosures and air pollution control devices are installed so as to prevent air pollution. Such compliance
may be ensured by the Member Secretary, State PCB within on month. An action taken report be filled
by email with the Registrar General of NGT within two months. Found necessary, the same be placed
before the Bench for further orders.

Subject to above, the application is disposed of.”

In the compliance of above direction, The Environment Compensation has been imposed on
the industry is annexed as annexure-1 and recovered of such Environment Compensation amount by

UPPCB is annexed as annexure-2 and besides this the Air pollution control devices has been installed by
the industy.

Accordingly A action taken report is being submitted along with the present letter for kind
perusal and further action in this regard.

Your faithfully,

U
Gl x| o2
Regiona\ O}‘l%c(e\'
C.C:-
‘ 1. Member Secretary, UP Pollution Control Board, Lucknow.
2. District Magistrate, Mathura.
Regional Officer

Office Letter Head. D
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“The unit be not alowed to operate till compensation is recovered for the past violations and
requisite enclosures and air pollution control devices are installed so as to prevent air pollution.”
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Receipt

Date : 28-Sep-2022, 12:26pm

Reference ID : 933392365

From Account ;: 182005000462
From Account Name : AGRARIYA AGRO PRODUCTS PRIVATE LIMITED

To Account ; 701502010002104

To Account Name : uppcb
Amount : 1,05,000

Date : 28-Sep-2022, 12:26pm
Remarks :



